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വയനാട ്�ര�നിവാരണ �വർ�നം

േചാദ�ം ഉ�രം

�ീ. ടി.ഐ.മ��ദനൻ,
�ീ. ടി. പി .രാമ��ൻ,
�ീ. ലിേ�ാ േജാസഫ,്

�ീ. പി. ന��മാർ

�ീ. പിണറായി വിജയൻ

(�ഖ�മ�ി)

(എ) ഉ�ൾെപാ�ലിെന �ടർ� ്വയനാട ്�ര�

േമഖലയിൽ സം�ാന സർ�ാർ നട�ിയ

�ര�നിവാരണ �വർ�ന�ൾ രാജ��ിന്

തെ� മാ�കാപര�ം �ശംസനീയ�മാെണ�

വിദഗ്ധാഭി�ായം ��യിൽെ��ി�േ�ാ;
വിശദമാ�േമാ;

(എ) േമ�ാടി �ാമപ�ായ�ിെല ഉ�ൾെപാ��മായി

ബ�െ�� ് സർ�ാർ നട�ിയ �ര�

നിവാരണ�വർ��ൾ രാജ��ിന ് തെ�

മാ�കയാണ.് വളെര ���ിയ സമയം െകാ�്

േക�-സം�ാന േസനകെള�ം സാേ�തിക

വിഭാഗ�െള�ം മ� ് സംവിധാന�െള�ം

ആവശ�കത� ് അ�സരി� �ര��ഖ�

എ�ി�ാൻ സർ�ാരിന ് സാധി� എ�താണ്

ഇതിേല��ം �ധാനമാ��ത.്

      ഉ�ൾെപാ�ൽ സംബ�ി� വിവരം ലഭി� ഉടൻ

തെ� ഫയർ, േപാലീസ,് േദശീയ �ര� നിവാരണ

േസന�െട ടീം, റവന� വിഭാഗം എ�ിവ

�ലെ��ക�ം ര�ാ �വർ�ന�ൾ

ആരംഭി�ക�ം െച�. �ടർ� ് ക�രിെല

ഡിെഫൻസ ് െസക�രി�ി േകാ� ് ടീ�ം, എയർ

േഫാഴ് സിെ� േവ�ാമനിരീ�ണ സംവിധാന�ം

അവിെട എ�ി�. �ര� �ലെ�

ആവശ��ൾ��സരി� ് േകാഴിേ�ാട ് നി�്

െടറിേ�ാറിയൽ ആർമി, മ�ാസ ് എ�ിനീയറിംഗ്

��ിെ� എൻജിനീയറിംഗ് ടാ� ് േഫാ�,് േനവി�െട

(INS സാ�തിരി) റിവർ േ�ാസിംഗ് ടീം, ഇ��ൻ

ആർമിയിൽ നി� ് cadaver dogs എ�ീ

വിഭാഗ��െട േസവന�ം താമസംവിനാ

എ�ി�ാനായി.

      അതായത,് �ര��തികരണ �ൾ�ായി ആദ�

24 മണി�റിൽ തെ� ഏകേദശം 5000 ആൾ�ാെര

വിവിധ േസനാവിഭാഗ�ളിൽ നി�ം സ��

�വർ�കരിൽ നി�മായി വിന�സി�.
ര�ാ�വർ�ന�ൾ�ായി �ൗ� ് െപെന��ിംഗ്
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റഡാ�കൾ, ഇ�ലിെജ�് ബ�റീഡ ്ഒ�� ്ഡി��ൻ

സി�ം, േ�ാൺ എ�ിവ ഉപേയാഗെ���ി. 

   നാല ് മ�ിമാരട�� മ�ിസഭാ ഉപസമിതി

�ര�ം നട� ദിവസം �തൽ ജി�യിൽ �രിതാശ�ാസ

�വർ�ന�ൾ� ് േന�ത�ം നൽകി. ഒ� മ�ി

��വൻ സമയ�ം �നരധിവാസ �രിതാശ�ാസ

�വർ�ന��െട �മതല വഹി�. 

      േപാലീസ,് ഫയർ േഫാ� ് എ�ിവെ�ാ�ം

പരിശീലനം ലഭി� ആപ ്ത മിത, സിവിൽ ഡിെഫൻസ്

സ��േസന അംഗ��ം ര�ാ�വർ�ന�ിൽ

സജീവമായി പെ���. �ര� ബാധിതെര വളെര

െപെ�� ് താൽ�ാലിക ക�ാ�കളിേല� ് മാ�ി.
അവർ� ് ആവശ�മായ ആേരാഗ�പരിര��ം

മാനസികപി�ണ�ം ഉറ�ാ�ി. ��ിക�െട

വിദ�ാഭ�ാസം, ആേരാഗ� പരിര� എ�ിവ ഉറ�

വ��ിയതിെനാ�ം അവർ� ് ക�ാ�കളിൽ

വിേനാദ�ളിൽ ഏർെ�ടാ��

സൗകര���െമാ��ി. 

        മരണെ��വ�െട ശരീരം കെ���തിനായി

�േത�ക പരിശീലനം ലഭി� നാ�ൾ, IBOD, Drone
എ�ിവ ഉപേയാഗെ���ി. ശവസംസ ്കാര

ചട�കൾ വളെര േവഗം �ർ�ീകരി�. �ര�

�ഖ�നി� ് ലഭി� ശരീരഭാഗ��െട DNA
പരിേശാധന ത�രിതെ���ി. ലഭി� ശരീര ഭാഗ�ൾ

ഒ� ശരീരം ആയി ക�െകാ� ് മതാചാര�കാരം

മറ� െച�. 

        �ര�ബാധിതരായ ��ംബ�ൾ� ് വാടക�്

താമസി�ാൻ അ�േയാജ�മായ െക�ിട�ൾ വിവിധ

തേ�ശ സ�യംഭരണ പരിധിയിൽ കെ��ക�ം

��വൻ ��ംബ�െള�ം 28 ദിവസ�ി��ിൽ

താതക്ാലികമായി �നരധിവസി�ി��ം െച�.
(ഇ�മായി ബ�െ�� സർ�ാർ ഉ�ര�കൾ

അ�ബ�മായി േചർ��).

      ജി�ാ ഭരണ�ട�ം ഉ�രവാദിത� �ർ�മായാണ്

�വർ�ി�ത.് ജി�ാ ഭരണ�ട�ിെ�

േന�ത��ിൽ വിവിധ വ��ക�െട�ം സ��

�വർ�ക�െട�ം എം.എൽ.എ ഉൾെ�െട��

ജന�തിനിധിക�െട�ം സഹകരണേ�ാെട

�രിതാശ�ാസ ര�ാ-�വർ�ന�ൾ ഏെ���.
പ�േ�� 630 േപെര ആ�പ�ികളിേല� ്മാ�ക�ം

1300ൽ പരം േപെര ര�െ���ക�ം െച�. 
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         �രിതബാധിതെര പാർ�ി��തിന ്ൈവ�ിരി

താ��ിെല വിവിധ ��കളി�ം മ�മായി ക�ാ�കൾ

ആരംഭി�. ആെക 2500 ൽ പരം ആ�കെള �ര�

ബാധിത �േദശ� ്നി�ം മാ�ി പാർ�ി�.

      �രൽമലയിൽ നി�ം ��ൈ�, അ�മല

�േദശ�െള ബ�ി�ി�� ഏക പാലം

ഉ�ൾെപാ�ലിൽ തകർ�ി��. ഫയർ & െറ��

വിഭാഗ�ിെ� േന�ത��ിൽ �േദശ� ് ഉടൻ

തെ� താൽ�ാലിക പാല�ം ൈസന��ിെ�

േന�ത��ിൽ ��കാലാടി�ാന�ിൽ െബയ ്ലി

പാല�ം നിർ�ി�. ര�ാ �വർ�നം ��തൽ

കാര��മമാ��തിന ് ഇത ് സഹായകരമായി.
�േദശവാസികെള ഉൾെ���ി െകാ� ് നട�ിയ

ജനകീയ െതര�ിൽ വിവിധ േമഖലയിൽെ�� 2000
ലധികം േപർ പെ���.

           �രിതാശ�ാസ �വർ�ന��െട

ഏേകാപന�ിനായി ഒ� െ�ഷ�ൽ ഓഫീസെറ

സർ�ാർ നിയമി�. റവന� �ിൻസി�ൽ െസ��റി,
ലാ�് റവന� ക�ീഷണർ, െഡപ��ി കള�ർമാർ

ഉൾ�െട�� ഉ�ത ഉേദ�ാഗ�ർ ജി�യിൽ ക�ാ�്

െച�ക�ം �രിതാശ�ാസ �വർ�ന�ിെ�

ഏേകാപനം, അടി�ാന വിവര േശഖരണം,
വിശകലനം, അപ�ഥനം, റിേ�ാർ�ിങ ് എ�ീ

�വർ�ന�ൾ� ് േന�ത�ം നൽ�ക�ം െച�. 
ജി�ാതല�ി�ം താ�� ് തല�ി�ം കൺേ�ാൾ

��കൾ കാര��മമാ�ി. �ര� േമഖലയിൽ റവന�,
േപാലീസ,് ഫയർേഫാ� ് എ�ീ വ��ക�െട

കൺേ�ാൾ �ം സ�മാ�ി. ആേരാഗ� വ��ിെ�

േന�ത��ിൽ �രൽമലയിൽ �േത�ക െമഡി�ൽ

ക�ാ�് ആരംഭി�. �ര�ബാധിതെര

സഹായി��തിേല�ായി കള�േറ�ിൽ ഒ�

െ�ഷ�ൽ െസൽ ആരംഭി�ക�ം െച�. 

      �രിതാശ�ാസ ക�ാ�കൾ ആരംഭി�ക�ം

ക�ാ�കളിൽ അടി�ാന സൗകര��ൾ

ഒ��ക�ം സാധനസാമ�ികൾ സ�ീകരി�ക�ം

െച�. �ര���ായ�ം ര�ാ �വർ�നം

നട��മായ �ല�ളിൽ �ചിത�മിഷെ�

േന�ത��ിൽ മാലിന� സം�രണ �വർ�ന�ൾ

നട�ിലാ�ി. 102 ഹരിത േസന അംഗ��ം 70 ഓളം

സ��േസന അംഗ��ം ഈ �വർ�ന�ളിൽ

പ�ാളികളായി.

         കെ��ിയ �തേദഹ�ളിൽ തിരി�റി�വ

ബ�കൾ� ് ൈകമാ�ക�ം തിരി�റിയാ�

�തേദഹ��ം ശരീരഭാഗ��ം �േത�ക �ലം

3 of 8



ഏെ��� ് സം�രി�ക�ം െച�. �ര��ിൽ

മരണെ��വ�െട രജിേ�ഷൻ സമയബ�ിതമായി

�ർ�ികരി��തി�ം �ര� ബാധിതർ� ്ന�െ��

േരഖകൾ, സർ�ിഫി��കൾ എ�ിവ േവഗ�ിൽ

ലഭ�മാ��തി�ം ന ടപടി സ�ീകരി�.
�ര�ബാധിതർേ�� മാനസിക ആഘാത�ിൽ

നി�ം അവെര ��മാ��തിന ് ആേരാഗ�

വ��ിെ� േന�ത��ിൽ സാ�ഹിക

മാനസികാേരാഗ� കൗൺസിലർമാ�െട�ം

ൈസക�ാ�ി�ക�െട�ം േന�ത��ിൽ 
കൗൺസിലിംഗ് അട��� േസവന�ൾ നൽകി.

(ബി) ��ത �വർ�ന�ൾ ഏേകാപി�ി��തി�ം

കാര��മമാ�ം േവഗ�ി�ം നട��തി�മായി

ജാ�തേയാെട�� എെ��ാം

�വർ�ന�ളാണ ്സർ�ാർ നട�ിയെത�്

വ��മാ�േമാ;

(ബി) േമ�ാടി �ാമപ�ായ�ിെല ഉ�ൾെപാ��മായി

ബ�െ�� ് സർ�ാർ നട�ിയ �ര�

നിവാരണ�വർ��ൾ രാജ��ിന ് തെ�

മാ�കയാണ.് വളെര ���ിയ സമയം െകാ�്

േക�-സം�ാന േസനകെള�ം സാേ�തിക

വിഭാഗ�െള�ം മ� ് സംവിധാന�െള�ം

ആവശ�കത� ് അ�സരി� �ര��ഖ�

എ�ി�ാൻ സർ�ാരിന ് സാധി� എ�താണ്

ഇതിേല��ം �ധാനമാ��ത.്

ഉ�ൾെപാ�ൽ സംബ�ി� വിവരം ലഭി� ഉടൻ

തെ� ഫയർ, േപാലീസ,് േദശീയ �ര� നിവാരണ

േസന�െട ടീം, റവന� വിഭാഗം എ�ിവ

�ലെ��ക�ം ര�ാ �വർ�ന�ൾ

ആരംഭി�ക�ം െച�. �ടർ� ് ക�രിെല

ഡിെഫൻസ ് െസക�രി�ി േകാ� ് ടീ�ം, എയർ

േഫാഴ് സിെ� േവ�ാമനിരീ�ണ സംവിധാന�ം

അവിെട എ�ി�. �ര� �ലെ�

ആവശ��ൾ��സരി� ് േകാഴിേ�ാട ് നി�്

െടറിേ�ാറിയൽ ആർമി, മ�ാസ ് എ�ിനീയറിംഗ്

��ിെ� എൻജിനീയറിംഗ് ടാ� ് േഫാ�,് േനവി�െട

(INS സാ�തിരി) റിവർ േ�ാസിംഗ് ടീം, ഇ��ൻ

ആർമിയിൽ നി� ് cadaver dogs എ�ീ

വിഭാഗ��െട േസവന�ം താമസംവിനാ

എ�ി�ാനായി.

അതായത,് �ര��തികരണ �ൾ�ായി ആദ� 24
മണി�റിൽ തെ� ഏകേദശം 5000 ആൾ�ാെര

വിവിധ േസനാവിഭാഗ�ളിൽ നി�ം സ��

�വർ�കരിൽ നി�മായി വിന�സി�.
ര�ാ�വർ�ന�ൾ�ായി �ൗ� ് െപെന��ിംഗ്

റഡാ�കൾ, ഇ�ലിെജ�് ബ�റീഡ ്ഒ�� ്ഡി��ൻ

സി�ം, േ�ാൺ എ�ിവ ഉപേയാഗെ���ി. 

നാല ്മ�ിമാരട�� മ�ിസഭാ ഉപസമിതി �ര�ം

നട� ദിവസം �തൽ ജി�യിൽ �രിതാശ�ാസ
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�വർ�ന�ൾ� ് േന�ത�ം നൽകി. ഒ� മ�ി

��വൻ സമയ�ം �നരധിവാസ �രിതാശ�ാസ

�വർ�ന��െട �മതല വഹി�. 

േപാലീസ,് ഫയർ േഫാ� ്എ�ിവെ�ാ�ം പരിശീലനം

ലഭി� ആപ ്ത മിത, സിവിൽ ഡിെഫൻസ്

സ��േസന അംഗ��ം ര�ാ�വർ�ന�ിൽ

സജീവമായി പെ���. �ര� ബാധിതെര വളെര

െപെ�� ് താൽ�ാലിക ക�ാ�കളിേല� ് മാ�ി.
അവർ� ് ആവശ�മായ ആേരാഗ�പരിര��ം

മാനസികപി�ണ�ം ഉറ�ാ�ി. ��ിക�െട

വിദ�ാഭ�ാസം, ആേരാഗ� പരിര� എ�ിവ ഉറ�

വ��ിയതിെനാ�ം അവർ� ് ക�ാ�കളിൽ

വിേനാദ�ളിൽ ഏർെ�ടാ��

സൗകര���െമാ��ി. 

മരണെ��വ�െട ശരീരം കെ���തിനായി

�േത�ക പരിശീലനം ലഭി� നാ�ൾ, IBOD, Drone
എ�ിവ ഉപേയാഗെ���ി. ശവസംസ ്കാര

ചട�കൾ വളെര േവഗം �ർ�ീകരി�. �ര�

�ഖ�നി� ് ലഭി� ശരീരഭാഗ��െട DNA
പരിേശാധന ത�രിതെ���ി. ലഭി� ശരീര ഭാഗ�ൾ

ഒ� ശരീരം ആയി ക�െകാ� ് മതാചാര�കാരം

മറ� െച�. 

�ര�ബാധിതരായ ��ംബ�ൾ� ് വാടക�്

താമസി�ാൻ അ�േയാജ�മായ െക�ിട�ൾ വിവിധ

തേ�ശ സ�യംഭരണ പരിധിയിൽ കെ��ക�ം

��വൻ ��ംബ�െള�ം 28 ദിവസ�ി��ിൽ

താതക്ാലികമായി �നരധിവസി�ി��ം െച�.
(ഇ�മായി ബ�െ�� സർ�ാർ ഉ�ര�കൾ

അ�ബ�മായി േചർ��).

ജി�ാ ഭരണ�ട�ം ഉ�രവാദിത� �ർ�മായാണ്

�വർ�ി�ത.് ജി�ാ ഭരണ�ട�ിെ�

േന�ത��ിൽ വിവിധ വ��ക�െട�ം സ��

�വർ�ക�െട�ം എം.എൽ.എ ഉൾെ�െട��

ജന�തിനിധിക�െട�ം സഹകരണേ�ാെട

�രിതാശ�ാസ ര�ാ-�വർ�ന�ൾ ഏെ���.
പ�േ�� 630 േപെര ആ�പ�ികളിേല� ്മാ�ക�ം

1300ൽ പരം േപെര ര�െ���ക�ം െച�. 

�രിതബാധിതെര പാർ�ി��തിന ് ൈവ�ിരി

താ��ിെല വിവിധ ��കളി�ം മ�മായി ക�ാ�കൾ

ആരംഭി�. ആെക 2500 ൽ പരം ആ�കെള �ര�

ബാധിത �േദശ� ്നി�ം മാ�ി പാർ�ി�.
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   �രൽമലയിൽ നി�ം ��ൈ�, അ�മല

�േദശ�െള ബ�ി�ി�� ഏക പാലം

ഉ�ൾെപാ�ലിൽ തകർ�ി��. ഫയർ & െറ��

വിഭാഗ�ിെ� േന�ത��ിൽ �േദശ� ് ഉടൻ

തെ� താൽ�ാലിക പാല�ം ൈസന��ിെ�

േന�ത��ിൽ ��കാലാടി�ാന�ിൽ െബയ ്ലി

പാല�ം നിർ�ി�. ര�ാ �വർ�നം ��തൽ

കാര��മമാ��തിന ് ഇത ് സഹായകരമായി.
�േദശവാസികെള ഉൾെ���ി െകാ� ് നട�ിയ

ജനകീയ െതര�ിൽ വിവിധ േമഖലയിൽെ�� 2000
ലധികം േപർ പെ���.

�രിതാശ�ാസ �വർ�ന��െട

ഏേകാപന�ിനായി ഒ� െ�ഷ�ൽ ഓഫീസെറ

സർ�ാർ നിയമി�. റവന� �ിൻസി�ൽ െസ��റി,
ലാ�് റവന� ക�ീഷണർ, െഡപ��ി കള�ർമാർ

ഉൾ�െട�� ഉ�ത ഉേദ�ാഗ�ർ ജി�യിൽ ക�ാ�്

െച�ക�ം �രിതാശ�ാസ �വർ�ന�ിെ�

ഏേകാപനം, അടി�ാന വിവര േശഖരണം,
വിശകലനം, അപ�ഥനം, റിേ�ാർ�ിങ ് എ�ീ

�വർ�ന�ൾ� ് േന�ത�ം നൽ�ക�ം െച�. 
ജി�ാതല�ി�ം താ�� ് തല�ി�ം കൺേ�ാൾ

��കൾ കാര��മമാ�ി. �ര� േമഖലയിൽ റവന�,
േപാലീസ,് ഫയർേഫാ� ് എ�ീ വ��ക�െട

കൺേ�ാൾ �ം സ�മാ�ി. ആേരാഗ� വ��ിെ�

േന�ത��ിൽ �രൽമലയിൽ �േത�ക െമഡി�ൽ

ക�ാ�് ആരംഭി�. �ര�ബാധിതെര സഹായി��

തിേല�ായി കള�േറ�ിൽ ഒ� െ�ഷ�ൽ െസൽ

ആരംഭി�ക�ം െച�. 

�രിതാശ�ാസ ക�ാ�കൾ ആരംഭി�ക�ം

ക�ാ�കളിൽ അടി�ാന സൗകര��ൾ

ഒ��ക�ം സാധനസാമ�ികൾ സ�ീകരി�ക�ം

െച�. �ര���ായ�ം ര�ാ �വർ�നം

നട��മായ �ല�ളിൽ �ചിത�മിഷെ�

േന�ത��ിൽ മാലിന� സം�രണ �വർ�ന�ൾ

നട�ിലാ�ി. 102 ഹരിത േസന അംഗ��ം 70 ഓളം

സ��േസന അംഗ��ം ഈ �വർ�ന�ളിൽ

പ�ാളികളായി.

   കെ��ിയ �തേദഹ�ളിൽ തിരി�റി�വ

ബ�കൾ� ് ൈകമാ�ക�ം തിരി�റിയാ�

�തേദഹ��ം ശരീരഭാഗ��ം �േത�ക �ലം

ഏെ��� ് സം�രി�ക�ം െച�. �ര��ിൽ

മരണെ��വ�െട രജിേ�ഷൻ സമയബ�ിതമായി

�ർ�ികരി��തി�ം �ര� ബാധിതർ� ്ന�െ��

േരഖകൾ, സർ�ിഫി��കൾ എ�ിവ േവഗ�ിൽ
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ലഭ�മാ��തി�ം ന ടപടി സ�ീകരി�.
�ര�ബാധിതർേ�� മാനസിക ആഘാത�ിൽ

നി�ം അവെര ��മാ��തിന ് ആേരാഗ�

വ��ിെ� േന�ത��ിൽ സാ�ഹിക

മാനസികാേരാഗ� കൗൺസിലർ മാ�െട�ം

ൈസക�ാ�ി�ക�െട�ം േന�ത��ിൽ 
കൗൺസിലിംഗ് അട��� േസവന�ൾ നൽകി.

(സി)

�ര�നിവാരണ �വർ�ന�ളിൽ ഏെത�ാം

ഏജൻസിക�ം �ാപന��ം സ��-രാ�ീയ

സംഘടനക�ം പെ���ി�െ�� ്വിശദമാ�േമാ;

(സി) ര�ാ�വർ�ന�ിെ� വിവിധ ഘ��ൾ േക�-
സം�ാന േസനാ വിഭാഗ�ിെല 1800 ഓളം േപർ

പെ���. 

126-എൻ.ഡി.ആർ.എഫ്

154-മ�ാസ ്എൻജിനീയറിംഗ് �� ്(ഇ.എം.ജി)

187- �തിേരാധ �ര� േസന (ഡി.എസ.്സി) 

137-നാവികേസന

360-ഫയർ & റ��

1286- േകരള േപാലീസ ്മ�� േസനകൾ, േഫാറ�്

ഉേദ�ാഗ�ർ , തമിഴ് നാട ്ഫയർ േഫാ�,് 

21-�ി.എൻ.ഡി.ആർ.എഫ്

89-എം എം ഇ പാേ�ാട ്�ിേഗഡ്

14- ൈഹ ആൾടിട�ഡ ്റ�� ടീം 

26-േകാ� ്ഗാർഡ്

45-െ�റിേ�ാറിയൽ ആർമി

െ�ഷ�ൽ ഓ�േറഷൻ ��,് െമഡി�ൽ ടീം, േദശീയ

�ര� നിവാരണ അേതാറി�ി െഡൽ� ��ാഡ,്
േകരള േപാലീസ ് & ആർമി െക9 േഡാഗ് ��ാഡ,്
േവാള�ിയ�,് രാ�ീയ�വർ�കർ, സ��

സംഘടനകൾ, �േദശവാസികൾ എ�ിവർ

ര�ാ�വർ�ന�ിന ് േന�ത�ം നൽകി.
ഊരാ��ൽ െസാൈസ�ി�െട യ�സാമ�ിക�ം

െഹവി വാഹന��ം മ� സ��

സംഘടനക�െട�ം നാ�കാ�െട�ം െജസിബി,
ഹി�ാ�ി എ�ിവ�ൾെ�െട�� എ�ാ

ഉപകരണ��ം �ര� �േദശ� ്ഉപേയാഗി�. 

(ഡി) താൽ�ാലിക �നരധിവാസ �വർ�ന�ൾ

��മ� രീതിയിൽ നട�ാ��തിന ്എെ��ാം

�മീകരണ�ളാണ ്ഒ��ിയിരി��െത�്

അറിയി�േമാ;

(ഡി) �ര�ബാധിതരായ ��വൻ ��ംബ�െള�ം

വാടകവീ�കളിേല�ം വിവിധ സർ�ാർ വ��ക�െട

ൈകവശ�� ക�ാർേ��കളിേല�ം

ബ�വീ�കളിേല�മായി    28 ദിവസ�ിനകം

7 of 8



�നരധിവസി�ി�. �രിതാശ�ാസ ക�ാ�കളിൽ

നി�ം �നരധിവസി�ി��വർ� ് ഭ�ണ

സാധന��ം മ�മട�ിയ കി�കൾ വിതരണം െച�.
വീ�കൾ� ് ആവശ�മായ ഫർണി��ക�ം

മ�പകരണ��ം വിതരണം െച�. ഉ�ൾെ�ാ�ൽ

ബാധിതരായി ക�ാ�കളിൽ നി� ് വാടക

വീ�കളിേലേ�ാ, ബ�വീ�കളിേലേ�ാ മാ��വർ�്

�തിമാസം വാടക ആയി 6000/- �പവീതം

അ�വദി�. ഓേരാ ��ംബ�ൾ�ം 10,000/-�പ

വീതം അടിയ�ിര ധനസഹായം േനരെ�

അ�വദി�ി��. ജീവേനാപാധി ന�െ��

��ംബ�ൾ� ് സഹായധനമായി

�ായ�ർ�ിയായ ഒ� വ��ി� ് 300/- �പ എ�

നിലയിൽ 30 ദിവസേ�� ് അ�വദി�ി��. ഈ

ആ��ല�ം ഒ� ��ംബ�ിെല ര� ് വ��ികൾ�്

അ�വദി�. ഇത ് �ടാെത ആ�പ�ിയിൽ

ദീർഘനാൾ ചികി�യിൽ കഴി�� േരാഗി�� /
കിട�േരാഗിക�� ��ംബ�ളിൽ ഒരാൾ� ് �ടി

300/- �പ വീതം അധികമായി 30 ദിവസേ��്

അ�വദി�.

(ഇ)

ശാശ�തമായ �നരധിവാസ-�നർനിർ�ാണ

�വർ�ന��െട ഏേകാപന�ം ആ��ണ�ം

ആരംഭി�ി�േ�ാ; എ�ിൽ വിശദമാ�േമാ?

(ഇ) േമ�ാടി പ�ായ�ിെല െന��ാല എേ��ം

കൽ�� �നിസി�ാലി�ിയിെല എൽേ�ാൺ

എേ��ം �ര� ബാധിതെര �നരധിവസി�ി��

തിനായി മാത ൃക ടൗൺഷി� ് നിർ�ി��തിന്

അ�േയാജ�മായി കെ��ക�ം ഈ �ല�ൾ

ഏെ����തിന ് നടപടി സ�ീകരി�ാൻ

തീ�മാനി�ക�ം െച�ി��.് �ര��ിൽ വീ�ം

�ല�ം ന�െ�� ��ംബ�െള ഒ�ാം ഘ�മാ�ം

വാസേയാഗ�മ�ാ� �ല�ളിൽ ഉൾെ��� മ�്

��ംബ�െള ര�ാം ഘ��ി�ം പരിഗണി�ം.
�ടാെത, ആ�രിക േറാ�കൾ, അംഗൻവാടി,
�ൾ, േപാ� ്ഓഫീസ,് ആേരാഗ� �ിനി�,് മാലിന�

സം�രണ േമഖല, ക��ണി�ി ഹ�,് പാർ�,് മ�്

സാ�ഹിക പ�ാ�ല�ൾ അട���

സൗകര��ൾ ടൗൺഷി�ിൽ ഒ�േ����.്
നിർ�ി� ടൗൺഷി�ിെ� മാ�ക, layout എ�ിവ

ത�ാറാ��തിന ്നടപടി സ�ീകരി� വ��.

െസ�ൻ ഓഫീസർ
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""ഭരണഭാഷഭരണഭാഷ- - മാ
ഭാഷമാ
ഭാഷ""

േകരളേകരള  സസർർ�ാ�ാർർ

 

സം�ഹംസം�ഹം

�ര� നിവാരണ വ��് - വയനാട് േമ�ാടി �ാമപ�ായ ി!"ായ ഉ$ൾെ�ാ'ലിൽ
�ര�ബാധിതരായ �-ംബ.ൾ�്  താമസസൗകര0ം ഒ$234മായി ബ5െ�'്  
വാടക  അ7വദി9്- ഉ രവ് :റെ�-വി2<.

�ര��ര�  നിവാരണനിവാരണ((എഎ) ) വ��്വ��്

സ.ഉ.(സാധാ) നം.597/2024/DMD   തീയതി,തി$വന�:രം, 13-08-2024
  പരാമർശം:- 1. സഉ(പി)നം. 2/2024/ഡിഎംഡി തീയതി 9/08/2024.

 2. വയനാട് ജിSാകളTUെട 11.8.2024- െല  DCWYD/4708/2024-DM3 നം.
ക ്. 

ഉ രവ്ഉ രവ്

   വയനാട് േമ�ാടി �ാമപ�ായ ി!"ായ ഉ$ൾെ�ാ'ലിൽ �ര�ബാധിതരായ
�-ംബ.ൾ�് താമസസൗകര0ം ഒ$234മായി ബ5െ�'്  Yവെട കാZ3 [കാരം
വാടക   അ7വദി9് ഉ രവ് :റെ�-വി2<-

1. ക0ാ\കളിൽ കഴി^3വർ�് വാടകവീ-കളിേല�് മാU3തിനായി  ഒ$ �-ംബ ിന്
[തിമാസം 6000/- `പവെര അ7വദി23തിന ്അ7മതി നa<. 

2. ബbവീ-കളിേല�് മാU3 �-ംബ.ൾ2ം വാടക ഇന ിൽ [തിമാസം 6000/- `പ
അ7വദി23തിന് അ7മതി നa<.

3. സൗജന0 താമസെമാ$2കയാണ് സർ�ാർ ലd0െമ3തിനാൽ സർ�ാർ
ഉടമeതയിേലാ മf െപാ4 ഉടമeതയിേലാ സgകാര0 വ0hികൾ സൗജന0മായി വിi
നൽ�3 ഇട.ളിേലേ�ാ  മാU3 �-ംബ.ൾ�് [തിമാസ വാടക വീjം
അ7വദിേ�"തിS.

4. klവനായി   േmാൺസർഷി�് kേഖന താമസ സൗകര0ം ഒ$23 െക'ിട.ളിേല�്
മാU3വർ�്  [തിമാസ വാടക അ7വദിേ�"തിS. എ3ാൽ ഭാഗീകമായി
േmാൺസർഷി�് നa3 േകqകളിൽ േശഷി23 4ക  പരമാവധി 6000 `പ വെര
[തിമാസ വാടക അ7വദി23തിന് അ7മതി നa<
   വാടക ഇന ിൽ അ7വദിേ�" 4ക kഖ0മrി^െട �രിതാശgാസ നിധിയിൽ
നി<ം  വഹിേ�"താണ്.

(ഗവർണUെട ഉ രവിൻ [കാരം)
ടിt ബിസgാൾ
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[ിൻസി�ൽ െസu'റി
 അ�ൗ"v് ജനറൽ (ആഡിx്),(എ&ഇ) േകരള, തി$വന�:രം.
കzീഷണ൪, ലാv് റവന|, തി$വന�:രം.
കzീഷണർ,�ര� നിവാരണം.
ജിSാകളTർ,വയനാട്.
െമ}൪ െസu'റി, സംeാന �ര� നിവാരണ അേതാറിxി.
~ഷറി ഡയറTർ,തി$വന�:രം.
െപാ4ജന സ}ർ� വ��്(Web and New Media).
േ�ാ�് ഫയൽ / ഓഫീസ് േകാ�ി.

ഉ രവിൻ [കാരം 

െസdൻ ഓഫീസർ
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""ഭരണഭാഷഭരണഭാഷ- - മാ
ഭാഷമാ
ഭാഷ""

േകരളേകരള  സസർർ�ാ�ാർർ

 

സം�ഹംസം�ഹം
�ര� നിവാരണ വ��് - വയനാട്- േമ�ാടി �ാമപ�ായ ിെല െവ ിരി താ$�ിൽ
30/07/2024-ന് ഉ-ായ ഉ.ൾെ�ാ0ലിൽ �ര� ബാധിതരായവർ�് അടിയ�ിര ആശ6ാസ
ധനസഹായം അ7വദി9് ഉ രവ് - :റെ�<വി=>.

�ര�നിവാരണ�ര�നിവാരണ((എഎ) ) വ��്വ��്
സ.ഉ.(സാധാ) നം.589/2024/DMD   തീയതി,തി.വന�:രം, 09-08-2024
  പരാമർശം:- സഉ(പി)നം.2/2024/ഡിഎംഡി തീയതി 09/08/2024

ഉ രവ്ഉ രവ്
     വയനാട് ജിMയിെല ൈവ ിരി താ$�ിെല  െവOരിമല വിേMജിെല  േമ�ാടി
�ാമപ�ായ ിെല 10, 11, 12  വാർQകളിൽ  30/07/2024ന് ഉ-ായ ഉ.ൾെ�ാ0ലിെല  
�ര� ബാധിതർ�് Rവെട കാST Uകാരം അടിയ�ിര ധനസഹായം അ7വദി=വാൻ
വയനാട് ജിMാകളWർ�് അ7മതി നXി ഉ രവാ�>.
  I.  I. �ര�ബാധിത�ര�ബാധിതർർ=O=O  ആശ6ാസആശ6ാസ  ധനസഹായംധനസഹായം

ജീവേനാപാധി നZെ�<T �<ംബ[ൾ�് സഹായധനമായി Uായ\ർ ിയായ ഒ.
വ^_ി�് 300/- `പ വീതം 30 ദിവസേ �് അ7വദി=>. ഈ ആ7�ല^ം  ഒ.
�<ംബ ിെല ര-് വ^_ികൾ�്  മാbമായി  പരിമിതെ�<c>. ഈ dക SDRF ൽ
നി>ം നിബhനകൾ പാലി9് അ7വദിേ�-താണ്.
ഇത് jടാെത ആkപbിയിൽ ദീർഘനാൾ ചികിnയിൽ കഴിpT േരാഗിpO
/കിടrേരാഗികൾ ഉO �<ംബ ിെല ഒരാൾ�് jടി 300/- `പ വീതം അധികമായി 30
ദിവസേ �് അ7വദി=>. ഈ dക CMDRF ൽ നി>ം വഹിേ�-താണ്.

        II.II. ക^ാtിക^ാtിൽ ൽ താമസി=Tവതാമസി=Tവർർ=O=O  അടിയ�രഅടിയ�ര  സഹായംസഹായം

ക^ാtിൽ താമസി=Tവ.ൾ�െട ഉ.ൾെപാ0ൽ �ര� ബാധിതരായ എMാ
�<ംബൾ=ം 10,000/- .പ വീതം അടിയ�ര ധനസഹായം അ7വദി=>.  ഇUകാരം
അ7വദി=Tതിൽ SDRF െu മാനദv UകാരwO 5000/- `പx് :റെമpO dക
CMDRF ൽനിT് അ7വദിേ�-താണ.്

(ഗവർണyെട ഉ രവിൻ Uകാരം)
ടിz ബിസ6ാൾ

Uിൻസി�ൽ െസ{0റി
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അ�ൗ-u് ജനറൽ (ആഡി}്),(എ&ഇ) േകരള, തി.വന�:രം
ക�ീഷണ൪, ലാu് റവന�, തി.വന�:രം
ക�ീഷണർ,�ര� നിവാരണം
ജിMാകളWർ,വയനാട്
െമt൪ െസ{0റി, സം�ാന �ര� നിവാരണ അേതാറി}ി
�ഷറി ഡയറWർ,തി.വന�:രം
െപാdജന സtർ� വ��്(Web and New Media)
റവന�(ഡിആർഎഫ്)വ��്
േ�ാ�് ഫയൽ / ഓഫീസ് േകാ�ി

ഉ രവിൻ Uകാരം 

െസ�ൻ ഓഫീസർ
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G.O.(Rt)No.625/2024/DMD   Dated,Thiruvananthapuram, 23-08-2024
    Read 1. GO(P) No.1/2024/DMD dated 02.08.2024.

2. MTO VII/978/2024/KSDMA dated 05.08.2024.
3. GO(P) No. 2/2024/DMD dated 09.08.2024.
4. Email dated 20.08.2024 and 22.08.2024 from National
Disaster Management Authority.

 

 

GOVERNMENT OF KERALA

 

Abstract
Disaster Management Department -Wayanad landslide 2024- Post-Disaster
Needs Assessment(PDNA) Exercise at Wayanad- Expert Team
Constituted- Orders Issued

DISASTER MANAGEMENT (A)DEPARTMENT
 

 

ORDER
     The landslide reported at Meppadi Grama Panchayath of Vythiri Taluk of
Wayanad district on 30.07.2024 was declared as a notified disaster as per
G.O read 1st and 3rd above. The total area of the landslide is estimated at
86,000 square meters at length of 8 kms. Ward numbers 10,11, and 12 of
Meppadi Grama Panchayath were impacted and as per G.O read 3rd above
these wards were notified as disaster affected. The loss of lives is currently
231 individuals and 119 individuals are still missing. In response to the
situation, the Kerala State Disaster Management Authority, Government of
Kerala, issued a letter- MTO VII/978/2024/SDMA-KSDMA dated 5-08-
2024, requesting the NDMA to provide guidance and support- technical
assistance for conducting a Post-Disaster Needs Assessment (PDNA)
exercise as per paper 2 nd read above. As per paper read as  4  th above,
NDMA has intimated their guidance and support - technical assistance for
the PDNA and has also shared the Terms of Reference and the NDMA Team
Composition for Wayanad Landslide PDNA Exercise. It is also informed that
the team from NDMA will arrive at Calicut on 25.08.2024 and the PDNA
process will be held from 26.08.2024 to 31.08.2024. In the circumstances,
Government are pleased to constitute sector wise Post Disaster Need
Assessment team for Wayanad as detailed below. The Terms of Reference
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for the PDNA team is also approved.
       Principal Secretary, Disaster Management & State Relief Commissioner
will oversee the PDNA process, Member Secretary- KSDMA will supervise
the State level Officers and District Collector- Wayanad will be in charge of
District Officers.
 

Sector Wise Team Composition for Wayanad Landslide PDNA
Sector/ Accountability Name/s

Team Leads and Overall

Report Preparation

Dr. Sekhar Lukose Kuriakose and
Prof. R Pradeep Kumar

Hazard Analysis Dr. Debi Prasanna Kanungo, Dipali
Jindal, Sathyakumar C J, Dr. Monish
Jose, Dr.Hari Kumar, Mr. G. Sankar,
Ms. Anaswara Devi B. R

Social Sectors

Housing and Settlements Amit Tandon, Ajay Chourasia

Dr. Manoj Kumar Kini, Ar. Arya
Narendran

Education Amit Tandon

Saseendra Vyas

Health and Nutrition Cyriac K J, Dr. Anish T.S, Dr. Jazeela
A

Public building and Civic
Amenities (Urban and Rural)-
including

Ajay Chourasia, Amit Tandon

Dr. Hari Kumar, Mr.

Commercial Infrastructure Sreerag R.E, Ms. Anna John

Psycho-Social well being Cyriac K J, Dr Aparna Nair, Mr. Joe
John George, Ms. Ziya Arun

Infrastructure
Drinking Water and Sanitation Amit Tandon, Mr. P.C Majeed, Ms.

Shenu Jose
Roads and Bridges Indraneel Bose, Dipali Jindal,

Sathyakumar C J, Mr. Baiju P.B, Ms.
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Keerthana Ramesh
Power M A Dasarathi, Dipali Jindal,

Sathyakumar C J, Mr. Prasanth
Irrigation (Minor Canals/
Traditional Irrigation System)

Amit Tandon, Ajay Chourasia,
Mr. P.C Majeed, Ms. Shenu Jose

Productive  

Agriculture and
Horticulture(including
plantations and agriculture
labour)

Abhinav Walia, Suvas Chandra
Mohanty Dr. Yamini Varma, Dr.
Arunjith P

Animal Husbandry and
Livestock

Abhinav Walia, Suvas Chandra
Mohanty Dr. Rajesh, Mrs. Femy
Mathew

Tourism Abhinav Walia, Suvas Chandra
Mohanty, Mr. Prabhath

MSME, Small/ local
Businesses, Livelihoods

Suvas Chandra Mohanthy, Abhinav
Walia, Smt. Liziamma Samuel

Cross Cutting  

Disaster Risk Reduction Amit Tandon, Dr. Debi Prasanna

Kanungo, Dipali Jindal, Sathyakumar
C J, Cyriac K J, Dr. Sekhar Lukose
Kuriakose

Forest and Environment Abhinav Walia, Suvas Chandra
Mohanty, Mr. Ajith K Raman, Dr.
Pratheesh Maman,

Mr. Dinesh K.S, Ms. Amrutha K
Social Inclusion- Tribals,
Elderly, Persons with Disability,
Gender Perspectives

Cyriac K J, Amit Tandon,
Sathyakumar C J, Dipali Jindal, Dr.
Annie George, Ms.

Anagha, Mr. Joe John George
     

Terms of Reference
 

Wayanad Landslide-Post Disaster Needs Assessment (PDNA)
      The objective of the PDNA is to assess the damages caused by the
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Landslide in Wayanad, Kerala and define a strategy for recovery and
reconstruction, including estimation of financial costs across the impacted
sectors.
The specific objectives of the PDNA are as follows:

Estimate the overall impact of the disaster event on the lives,
livelihoods and property of the affected communities; and assess the
loss and damage under the social, productive, health, infrastructure,
tourism and livelihoods, forest and environment, and DRR sectors,
integrating gender and tribal inclusion.
Assess the impacts of the disaster to develop a Recovery and
Reconstruction Strategy to address the early, medium- and long-term
recovery and reconstruction needs with costs and a timeline in one
consolidated report.
Ensure that strategies for recovery and reconstruction integrate concepts
of disaster risk reduction and “build back better” and address gender
and environmental concerns;
Developing a recovery and reconstruction strategy that is representative
of the needs and priorities of the affected communities considering the
ecological and geographical challenges
Recommend and define a strategy for Disaster Risk Management
Recommend institutional mechanisms and policy options to be
undertaken in support of the recovery and reconstruction process and
that promote long term disaster resilience
Recommend an overall “build back better” cost considering the sectoral
need assessment.

Process for conducting the Post-Disaster Needs Assessment
This PDNA exercise will be led by the Government of Kerala and will be
jointly supported by NDMA, NIDM, and other agencies. The following
process may be followed for PDNA.
 

1. Setting up the Team, Preparation, and Coordination

Kerala State Disaster Management Authority will constitute a multi-
stakeholder state-level team consisting of sector experts, representatives
from the Government, international organizations, institutions, and
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other relevant stakeholders.
Establish a coordination mechanism with clear roles, responsibilities,
and deadlines for each team member and define the scope and
objectives of PDNA.
At the District level, the district team will be led by the District
Collector and will consist of members from DDMA, heads of the line
departments, supported by Executive Engineers and Asst. Executive
Engineers from the departments (PWD, LSGD Engineering, Minor
Irrigation, Water Authority), Rural Development, Kudumbashree,
SC/ST Development Department, Mining and Geology, Forest
Department, Tourism Department, Women and Child Department,
Social Justice Department and other relevant departments as desired by
District Collector.

2. Training Program

Experts from NDMA, NIDM, and other agencies will conduct a
training program for constituted teams focusing on the process, data
collection, analysis, recovery needs, and report writing for PDNA.
NDMA will provide templates for data collection, damage assessment,
and identifying recovery needs to KSDMA.

3. Sectoral Assessments

Sectoral assessments will be done by sectoral teams constituted by the
State.

Assessments will include detailed assessments for each affected sector.

State Government team and district officials will support the sector
teams in the provision of baseline information, damage data, GPS
locations, photographs, losses, impact, and identifying recovery needs.

4. Drafting of the PDNA report:
 

Following the collection of data, the team will prepare the report. The report
will present sector-wise damage. The cost estimates of all the damage will be
included in the report. The basis for estimating the cost of damage, including
the unit cost, must be included in the sector report.
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KSDMA will be responsible for drafting the report by compiling the
assessment findings, analyses, and proposed strategies into a
comprehensive document.
NDMA will provide technical inputs and comments on each sector, data
collected, unit cost estimates, recovery needs, etc.
NDMA will provide guidance in preparing the final reports.
KSDMA will incorporate comments by the Sector experts, NDMA and
prepare the final report.

5. Submission of Final report

KSDMA shall submit the final reports to MHA for approval.

Assessment District: Wayanad, Kerala
Sectors for Post Disaster Needs Assessments
The damage and loss assessments and estimation of recovery and
reconstruction needs will be undertaken under the following sectors
Social Sectors

a.  Housing and Settlements
b.  Education
c.  Health and Nutrition
d.  Public building and Civic Amenities
e.  Psycho-Social wellbeing Infrastructure

Infrastructure

a.  Drinking Water and Sanitation
b. Roads - Major District Roads/Other District Roads/ Village Roads/

Bridges
c.  Power
d.  Irrigation (Minor Canals/ Traditional Irrigation System)

Productive

a. Agriculture and Horticulture (including plantations and agriculture
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labour)
b.  Animal Husbandry and Livestock
c.  Tourism
d.  MSME, Small/ local Businesses, Livelihoods

Cross-Cutting

a. Disaster Risk Reduction and Environment
b. Forest and Environment
c. Social Inclusion- Tribals, Elderly, Persons with Disability, Gender

Perspectives

PDNA Team constituted by the Government of Kerala for the Wayanad
Landslide is as follows: Team members nominated by NDMA to be at
Wayanad from 25-8-2024 to 01-09-2024

1. Prof. R Pradeep Kumar, Director, CBRI
2. Dr Debi Prasanna Kanungo, Chief Scientist & Professor (AcSIR),

CBRI
3. Dr Ajay Chourasia, Chief Scientist, CBRI
4. Cyriac K J, Social Safeguards Specialist, NIUA, MoHUA, GOI
5. Amit Tandon, Consultant- CDRI
6. M A Dasarathi, Power Expert- CDRI
7. Indranil Bose- Roads Expert- CDRI
8.  Dipali Jindal, Senior Consultant (Landslides and Avalanches), NDMA
9. Sathyakumar C J, Senior Consultant (HRVA), NDMA

10. Abhinav Walia, Senior Consultant, Disaster Management
11.  Suvas Chandra Mohanty, Lead Consultant- Capacity, Building and

Training

Team members nominated by KSDMA to be at Wayanad from 25-8-
2024 to 01-09-2024

1. Dr. Monish Jose, Assistant Professor, KILA
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2. Mr. Joe John George, Consultant DRR, KSDMA.
3. Dr. Annie George, Executive Director, Bedroc
4. Dr. Arunjith P, Specialist (Soil Science), Landuse Board
5. Dr. Anish T.S, Associate Professor, Public Health, Govt. Medical

College, Manjeri
6. Dr. Manoj Kumar Kini, Managing Director, KTIL
7. Mr. Baiju P.B, Executive Engineer, KRFB
8. Mr. Sreerag R.E, AEE, Kalpetta Block, LSGD Engineering Department
9. Mr. Dinesh K.S, Environmental Engineer, PCB, Kazargode

10.  Ms. Anaswara Devi B.R, Hazard Analyst (Geology), KSDMA
11. Ms. Anna John, Urban Planner, KSDMA
12.  Ar. Arya Narendran, Architect, KSDMA
13. Ms. Shenu Jose, Hydrologist, KSDMA
14.  Ms. Anagha, Rural Development Specialist, KSDMA
15.  Dr. Pratheesh Maman, Project Coordinator, KSDMA
16.  Dr. Hari Kumar, Geohazards Society
17.  Mr. G. Sankar, Scientist G (Rtd), NCESS and Member, Landslide

Advisory Committee, KSDMA
18.  Dr. Sekhar Lukose Kuriakose, Member Secretary, KSDMA (ex-

officio) & Head, Kerala State Emergency Operations Centre

Team members from Wayanad to be available for the PDNA process
from 25-8-2024 to 01-9- 2024

1.  Mr. Prabhath, Deputy Director, Tourism, Wayanad
2.  Dr. Rajesh, DAHO, Animal Husbandry Department, Wayanad
3.  Mrs. Femy Mathew, Deputy Director, Dairy Development Department,

Wayanad
4.  Mr. P.C Majeed, Joint Director (LSGD), MGNREGS, Wayanad
5.  Mr. Ajith K Raman, DFO, Wayand (South)
6.  Dr. Yamini Varma, Dean, College of Agriculture, Ambalavayal,

Wayanad
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7.  Mr. Prasanth, Deputy Chief Engineer (Distribution), KSEB, Kalpatta
8.  Smt. Liziamma Samuel, District Industries Centre Wayanad.
9. Sri. Saseendra Vyas, DDE Wayand

10. Dr. Aparna Nair, District Nodal Officer, Mental Health Programme,
Wayanad

The following team members will support their respective counterparts
from KSDMA HQ, Trivandrum

1.  Ms. Ziya Arun, Hazard Analyst (Psychology)
2.  Ms. Amrutha K, Hazard Analyst (Environment)
3.  Dr. Jazeela A, Hazard Analyst (Public Health)

 Ms. Keerthana Ramesh, Hazard Analyst (Civil)

   All expenses in connection with the Post Disaster Needs Assessment
(PDNA) will be met from the plan fund of KSDMA.

(By order of the Governor)
TINKU BISWAL

PRINCIPAL SECRETARY
 To:
The Accountant General (Audit)(A&E) Kerala, Thiruvananthapuram
Member Secretary,NDMA( with C/L)
The Commissioner, Land Revenue, Thiruvananthapuram.
The Commissioner, Disaster Management
The District Collector,Wayanad
The Member Secretary, Kerala State Disaster Management Authority,
Team Members( Through Member Secretary, NDMA) 
Local Self Government Department
Tourism Department
Agriculture Department
Animal Husbandry Department
Dairy Development Department
Forest Department
Power Department
Health Department
Environment Department
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The Information Officer, Web & New Media,I&PRD
Stock File/Office Copy
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""ഭരണഭാഷഭരണഭാഷ- - മാ
ഭാഷമാ
ഭാഷ""

േകരളേകരള  സസർർ�ാ�ാർർ

 

സം�ഹംസം�ഹം
�ര� നിവാരണ വ��് - േമ�ാടി പ�ായ ിെല ഉ$ൾെ�ാ&ൽ ബാധി* +ല,-െട
.വിനിേയാഗ0ം  - 1നരധിവാസ ിനാ23 +ല,-ം-45 പരിേശാധന നട ി
ശിപാർശകൾ സമർ�ി78തിന് സം+ാന �ര� നിവാരണ അേതാറി<ി നിേയാഗി78
സംഘെ  >മതലെ�? ി ഉ രവ് 1റെ�?വി7@.

�ര��ര�  നിവാരണനിവാരണ((എഎ) ) വ��്വ��്
സ.ഉ.(സാധാ) നം.590/2024/DMD   തീയതി,തി$വന�1രം, 09-08-2024
  പരാമർശം:- സഉ (പി) നം. 2/2024/ഡിഎംഡി തീയതി 09/08/2024.

ഉ രവ്ഉ രവ്
       വയനാട് ജിSയിെല  ഉ$ൾെപാ&ൽ േനരി&് ബാധി* സ്ഥല,ളിൽ 45 പരിേശാധന
നട ി �ര� സാധUത വിലയി$ ി, ഇേത സ്ഥല,ൾ ഇനി2ം ജനവാസ േയാഗUമാേണാ
അSേയാ എ8ത് കെW ി ശിപാർശകൾ സമർ�ി78തിനായി  സംസ്ഥാന �ര� നിവാരണ
അേതാറി<ി >മതലെ�?X8 ഒ$ ജിേയാളജിZ്, ഒ$ �ര� സാധUത അപ�ഥന വിദ\ൻ
(Hazard Analyst) ഒ$ ൈഹേjാളജിZ്, ഒ$ മk് സംരlണ വിദഗ്ധൻ എ8ിവര,ിയ
സംഘെ  നിേയാഗി*് ഉ രവാ�@. 
      ഇേത വിദ\ സംഘം 1നരധിവാസ ിനായി കെW ിയ  .മികൾ mടി 
പരിേശാധിേ�Wnം ആയത് സംബpി* qപാർശകൾ mടി സർ�ാരിേലr് ലഭUമാേ�Wnമാണ്.

(ഗവർണsെട ഉ രവിൻ tകാരം)
ടിu ബിസvാൾ

tിൻസി�ൽ െസw&റി
അ�ൗWy് ജനറൽ (ആഡി<്), (എ&ഇ) േകരള, തി$വന�1രം.
ക{ീഷണ൪, ലാy് റവന}, തി$വന�1രം.
ക{ീഷണർ, �ര� നിവാരണം.
ജിSാകള~ർ, വയനാട്.
െമ�൪ െസw&റി, സം+ാന �ര� നിവാരണ അേതാറി<ി.
തേ�ശ സvയംഭരണ വ��്.
വUവസായ വ��്.
�ഷി വ��്.
െപാnജന സ�ർ� വ��്(Web and New Media).
േZാ�് ഫയൽ / ഓഫീസ് േകാ�ി.

ഉ രവിൻ tകാരം 

െസlൻ ഓഫീസർ
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G.O.(Ms)No.142/2024/RD   Dated,Thiruvananthapuram, 07-08-2024
  Read 1 G.O.(Ms) No.238/2018/ITD dated 14/09/2018
 2 Minutes of the meeting convened by Secretary Electronics & IT

Department on 04.08.2024.

 

 

GOVERNMENT OF KERALA

 

Abstract
Disaster Management Department - Proactive delivery of essential
certificates to survivors of landslide at Wayanad through a Certificate
retrieval campaign - Orders issued.

DISASTER MANAGEMENT (A) DEPARTMENT
 
 

ORDER
    The catastrophic landslide that struck Wayanad caused enough damage to
both life and property overnight. Alongside the physical destruction, many of
the survivors have lost their critical documents and important personal
records such as ration cards, aadhaar cards, bank passbooks, certificates
proving their educational qualifications besides other civic documents like
birth certificates, death certificates, marriage certificates, land deeds, etc. 
      2. To address this, the Government is pleased to announce that a
proactive Certificate Reclamation and Retrieval process will be implemented
in the affected wards similar to the camps conducted after the floods in 2018
& 2019. This will streamline the process of issuing replacement certificates
and other crucial documents, assisting the families in overcoming the
challenges of overcoming the challenges of obtaining these crucial records
following their loss.
      3. The Government is taking a proactive approach to address the issue.
Camps shall be set up at the relief centers to assist people in retrieving their
documents instantly with the help of a portal that integrates data from
various departments. Kerala State IT Mission, Akshaya, Revenue
Department, Kerala State Disaster Management Authority, and other
supporting departments will collaborate to provide a seamless, single
interface solution. There may be instances of loss of crucial documents for
people living outside the camps. In such cases, certificate retrieval camps
can be arranged at suitable places by the district administration in the
disaster-affected area.
  4. Certificates and documents such as Ration cards, Aadhaar cards, Birth
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certificates, Death certificates, Health cards, etc. which can be processed
using the existing data, will be printed and distributed in the relief camps.
For cases where the original certificates can only be issued by the concerned
agency after processing the collected information, provisional certificates
will be provided. The originals of the reclaimed/retrieved certificates shall be
delivered within 30 days following the camps. Additionally, the certificates
delivered shall also be made available in the Digi Locker portal to ensure its
safety for future use.

List of Certificates/documents

   As part of the Wayanad Certificate Retrieval Camps, the following
certificates and documents shall be made readily available to the affected
citizens.
   Aadhaar Card, Ration card, Voters ID card (EPIC Card), UDID Card,
Vehicle Registration (RC Book), Driving License, Health Card, Mahatma
Gandhi NREGS Job Card, Employment registration card, Birth Certificate,
Death Certificate, Marriage Certificate, Ownership Certificate, Caste
Certificate, Community Certificate, Land Deeds, Certificates and Mark lists
proving educational qualifications issued by the Pareeksha Bhavan - SSLC,
THSLC, KTET, TTC, DEd, DElEd, KGTE (Type writing), Arabic Language
Teacher Exam, NTEC etc, Certificates and mark lists of Plus Two (HSE),
VHSE, ITI, Polytechnic certificates and Bank Passbooks/ATM cards.
 
      The District Administration shall take steps to facilitate reclamation of
documents like Passport, PAN card, LPG card in the next phase.

Methodology for data retrieval

1. Keeping the ration card data (RCMS) available with the Food and Civil
Supplies Department as the base data, the Digital University Kerala will
develop a unified repository to integrate and collate data pertaining to
certificates/civic documents available with the concerned departments using
data dumps/APIs in cases where data dumps are not available. SSLC and
allied educational qualification data available with Pareeksha Bhavan will
also be integrated in the repository for easy access and retrieval. This will be
the primary database for issuance of certificates and documents.

2. Unique identifiers like names, date of birth, address, mobile number,
Aadhaar number, ration card number, family member names, pin code, ward
no. etc will be used to intelligently search the unified repository and
matching certificates/documents issued by the departments will be identified.
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The certificates/documents hence retrieved will be handed over to the
survivors in the relief camps itself.  Other certificates which require
processing time will be delivered within 30 days after the camps.

3. Considering the exigency, departments will issue orders to rely on unique
identifiers to regenerate the documents and avoid regular formalities like
SMS and OTP authentication along with other references.

Methodology for distribution of documents

 The details of certificates lost/damaged during the landslide shall be
assessed and consolidated by the concerned Relief Camp Nodal Officer
from the survivors, along with the available data in the format attached
as Annexure I. Details of survivors already moved out of camps may
also be collected.
The District Project Manager KSITM will consolidate the details and
submit to the District Collector and Director Kerala State IT Mission.
This data will be used to cross-verify the data available in the unified
repository.
Once documents/certificates are verified, printouts will be taken and
distributed at the camps.
Digital copies of all possible documents will be pushed to the Digi
Locker.

Methodology for the conduct of camps

While survivors will receive their documents/certificates in the relief camps,
certificate retrieval camps consisting of department officials and other
stakeholders will be set up adjacent to the relief camps in the following
manner:

1. Registration Counter

      Applicant details will be registered on this counter in an application
developed exclusively for this purpose. These counters will be manned by
Akshaya District Officials.

2.  Aadhaar Counter

      Using Aadhaar number and fingerprint, e-Aadhaar will be retrieved and
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got printed. This can be manned by Akshaya District Officers and Akshaya
Entrepreneurs or Akshaya Centre staff. The Akshaya staff will make
necessary arrangements to collect the fingerprints of the survivors without
bringing them to the camps.

3. Digi Locker Counter

      Digi Locker account will be created using the eAadhaar generated.

4. Search Counter

      Using Unique identifiers already collected, the unified repository will be
used to list out the maximum possible documents/certificates. The listed
documents/certificates will be shared with the staff in the department
counters.

5. Department Counters

      This counter will process the certificates/documents listed after the
search carried out in the repository. The counter shall be manned by
Department officials who shall have credentials and access to their
department systems for any search facility or printing of certificates. They
shall be supported by Akshaya Entrepreneurs or Akshaya Centre staff. For
documents which need time for processing, a provisional certificate will be
given along with an acknowledgement. The original documents will be
processed and shared within the next 30 days. Digital copies of the same will
be pushed to the Digi Locker for future use.

Departments/Boards involved

The following departments, boards, other offices will work in coordination
with the technology partners/TSPs to complete the process.

Departments - Electronics & IT, Revenue, Local Self Government, Food
and Civil Supplies, Motor Vehicles, Registration, Health and Family
Welfare, Social Justice, Employment, Scheduled Caste Development,
Scheduled Tribe Development, General Education, Higher Education,
Collegiate Education, Technical Education.

Boards- Kerala Pareeksha Bhavan, Boards of Higher Secondary
Examination, Vocational Higher Secondary Examination & Technical
Education.
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Other Stakeholders- Kerala Social Security Mission, Lead Bank of
Wayanad District.

Technology partners and relevant stakeholders - Digital University
Kerala, National Informatics Centre Kerala, Information Kerala Mission,
CDIT, State Health Agency and KELTRON.

Duties and Responsibilities

1. Kerala State IT Mission will coordinate all the activities.
2. Digital University Kerala will develop the unified repository/application
interface. DUK will also circulate a data format to enable data sharing from
the departments and technology partners. 
3. The concerned departments should share the data dumps/APIs in cases
where data dumps are not available to DUK with the technical support of
technology partners. Formal approvals, if required, may be issued for the
same. 
4. The concerned departments may nominate an IT Nodal Officer and share
the details with KSITM. They will coordinate with their respective
Technology Partner/TSP and timely sharing of data to Digital University. 
5. The concerned Technology Partner/TSP (National Informatics Center,
Pareeksha Bhavan, Information Kerala Mission, CDIT, etc) will provide
technical support for generation of the required data dump or sharing APIs.
6. All partnering/participating departments should issue Government Orders
for waiving fees and to avoid regular formalities to issue the documents to
the survivors. 
7. The District Administration will make necessary arrangements for the
conduct of camps of departments and other stakeholders.
8. The concerned local body will set up infrastructure for the camps. They
will arrange Shamiyanas, Tables, Chairs, drinking water, free food for the
survivors and staff, adequate electrification with lights and power plug
points, Computers, Printers, Internet, Stationery, Power backup etc in the
camp. 
9. District Project Manager (DPM) KSITM and Akshaya will ensure
adequate number of KSITM officials and Akshaya Entrepreneurs for the
conduct of camps.
10. Network connectivity and LAN connectivity ports/wifi will be provided
by BSNL.
11. KSEB will ensure uninterrupted power supply at the camps.
12. Vehicle requirements for the transit of equipment and camp staff of
Akshaya Project should be taken care of by the Revenue Department.
13. KSITM will provide adequate funds for the District e-Governance
Society (DeGS) to ensure smooth conduct of the certificate retrieval
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campaign.

Additional support along with the certificate retrieval program

1. The District Administration may convene a meeting to bring all major
Telecom Service Providers to explore possibilities to provide duplicate SIM
cards based on the certificates issued.
2. Lead Bank Manager and bank branches may facilitate issuance of bank
passbooks, cheque books, ATM cards to the concerned affected individuals.
The District Administration to facilitate this.
3. Sponsorship shall be sought from Private/ Public sector enterprises for
providing smart phones at cheaper rates to the affected individuals and which
can be used as a process to push the certificates provided to individuals
digitally into their accounts
4. The team in charge of the conduct of certificate retrieval camp shall take
note of the losses of everyone that they incurred such as house, farm, cattle,
vehicle, textbooks, etc. for proactive delivery of services as a next immediate
phase.
      Sri.S.Sanob KAS, Director in Charge, Kerala State IT Mission (Mobile
No. 9895174293, Email – head-ir.ksitm@kerala.gov.in) will be the Nodal
Officer to coordinate all the activities under the supervision of the Secretary,
Electronics & IT Department.

 

(By order of the Governor)
TINKU BISWAL

PRINCIPAL SECRETARY
1. All Secretaries and HODs of the concerned Departments
2. Vice Chancellor, Digital University of Kerala
3. Chief Executive Officer, UIDAI, Head Office, New Delhi
4. Principal Director, LSGD Kerala
5. The District Collector, Wayanad
6. Secretary, Kerala Pareeksha Bhavan
7. Controller of Examinations – Higher Secondary Board
8. Controller of Examinations – Vocational Higher Secondary Board
9. Controller of Examinations – Technical Education 
10. State Informatics Officer, NIC
11. Executive Director, Information Kerala Mission
12. Mission Director, Mahatma Gandhi NREGS Kerala
13. Director Kerala State IT Mission
14. Director Kerala Social Security Mission
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15. Director CDIT
16. State Lead Bank Manager, Kerala
17. Lead Bank Manager, Wayanad District
18. Chief General Manager BSNL Kerala Circle
19. Chairman KSEB Limited
20. Principal Accountant General (Audit), Thiruvananthapuram
21. Accountant General (A&E), Thiruvananthapuram
22. Stock file. 

Forwarded /By order

Section Officer
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